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ATTENDANCE-CUM-ORDER SHEI]T OF TIIE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 30.09.2016

NAME OF THE COMPANY: Mrsa. Euro _Apex B.V
V/s

M/s Bhara Apex Industries Ltd.

SECTION OF THE COMPANIES ACT: 3971398 of the Companies Act 1956 and24lt242 of the
Companies Act 2013.

Order

Learned counsel for the respondents states that affidavit in respect of talks for
setUement shall be filed on 03.10.2016 with a copy in advance to the other side.

List on 04.10,2016,
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